183 Papers Laid

I. Report and Accounts (1988-89) of the
Bharat Gold Mines Limited and related
papers.

17. Report and Accounts (1988-89) of the
Hindustan Zinc Limited, Udaipur and
related papers.
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I. Report and Accounts (1988-89) of
the Housing and Urban De-

velopment Corporation, New
Delhi and related papers.

Il. Report and Accounts (1988-89) of
the National Buildings Con-
struction Corporation Limited,
New Delhi and related papers.

III. Report and Accounts (1988-89) of
the Hindustan Prefab Limited, New
Delhi and related papers.

[RAJYA SABHA]

on the Table 184

THE MINISTER OF URBAN DE-
VELOPMENT (SHRI MURASOLI MA-
RAN): I lay on the Table a copy each (in
English and Hindi) of the following papers,
under sub-section (1) of Section 619A of the
Companies Act, 1956:—

(1) (a) Nineteenth Annual Report and
Accounts of the Housing and Urban
Development Corporation, New
Delhi, for the year 1988-89,
together with the Auditor's Report
on the Accounts and the comments
of the Comptroller and Auditor
General of India thereon.

(b) Review by Government on the
working of the Corporation.

[Placed in Library. See No. LT-
60/89 for (a) and (b)]

(i) (a) Twenty-ninth Annual Report and
Accounts of the National Buildings
Construction Corporation Limited,
New Delhi, for the year 1988-89,
together with the Auditor's Report
on the Accounts and the comments
of the Comptroller and Auditor
General of India thereon.

(b) Review by Government on the
working of the Company. [Placed in
Library. See No. LT-58/89 for (a)
and (b)]

(iii) (a) Thirty-sixth Annual Report and
Accounts of the Hindustan Prefab
Limited, New Delhi, for the "year
1988-89, together with the Auditor's
Report on the Accounts and the
comments of the Comptroller and
Auditor General of India thereon.

(b) Review by Government on the
working of the Company.
[Placed in Library. See No. LT-
59/89 for (a) and (b)]



